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DILIP VARMA
DETAILS OF DEPDSITS IN BANK

581, Pathiputrs Branch, Paina

58 A/c No. 10636220077

{as on 25.06.15)

Fixed Deposit with 581, Patliputra Br. Patna
Afc No, 346BE3 10508 dated 27.06.2015
MOD with SBI Patiiputra Br. Patng

{as on 25.08,15) linked to 58| Afc No. 10636220077
S8, Patliputra Branch, Patna

58 Afc No, 10636220066

{as on 25.06.15)

Fixed Deposit with 581, Patliputras Br,Patna
Afe No. 34688241925 dated 27.06.2015
Fixed Deposit with 58I, Patliputra Br.,Patna
Afc No. 34688244476 deled 27.06.2015
Fixed Deposit with SBI, Patliputra Br., Patna
Afc No. 346BAZ45742 dated 27.06.2015
MOD with 581, Patliputra Br_, Patna

{5 on 25.06,15)inked 1o 581 Afc No, 10636220066
581, Patna Secretariat, Petnz

58 Afc No. 10835459977

{as on 25.06.15)

581, Patliputra Branch, Patna

5B A/c No. 10636241265

{25 on 25.06.2015)

SBI, Narkatiysgan] Branch, West Champaran
S8 Afc No. 11421874786

{as on 29.06.15)

5B, Narkatiyagan] branch

581 &fc Mo 31455585567

{ason 28.12.2014)

Citibank, Naw Delhi

CA Afc No. 0412588002

{a= on 21.06.15)

Citibank, New Delhi

SB Afc Mo, 5704148005

{as on 31.05,2015)

Citibank New Delhi, Multideposit Afc 035727-5004-15

Dated 25.04.2015 (linked 10 58 Afc no. 570414200%)
Indusind Bank, Golf Course-Gurgacn Aoad, Gurgaon
58 Afc No. 100013292477

{25 on 04.06.15)

ANNEXURE: |

self ﬁ.-ﬁ Spouse

o™

4,170

£15,481

14157

553,279

1,024,007

512,001

512,001

309,000

35,161

13,197

2,707

446, 860

1,238

151,482

115,389

Fixed Deposit with Indusind Bank, Golf Course, Gurgaon Road 768,905
FD ne. 300710310063 under Term Deposit- Senior Citizen

Scheme |Relnvestment) dated 23.12.2014
Citibank, New Delhi
S8 Afc No. 5137405228
{as on 20.05.15)
TOTAL fs.

360,379

30,700

| 5206489

591,079
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ANNEXURE : ¥
DRIP VARMA
DETAILS OF BONDS, DEBENTURES, SHARES
| SELF | SPOUSE |
SHARES @
Pravat Fabricators Pyl. L1d. 241,200 7.700
Sammridh Enterprises Pyt Lid. 10,000 10,000
Sundry Invesiments through shreeram
insightiShare brokers) 110,000
Kotak Equity Arbitrage Fund 1,000,000
TOTAL Rs, [ 13sx200] 17,700
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DETAILS OF LIFE INSURANCE POLICY

DILIP VARMA

ANNEXURE: 11l

Palicy No. Sum Assured Date of Issue Premium f Mode No.of Premium Paid Total Premium paid
510462426 79822 1R.03.1992 3437 Ope Time 1 3,437
533404883 200000 28.03.2002 15586 iy 14 223,804
513490518 100000 18.04.2004 G218 Yiy 12 74616
5302245968 50000 28.12.1991 7085 One Time 1 7,035
530823004 49716 78.03.1382 6995 One Time 1 6,995
510462412 141163 28.03.1992 17978 One Time 1 17978
510605125 200000 15.11.1952 3586 Yiy 73 BLATE
512307560 300000 28.03.2002 23678 Yy 14 331452
512307553 200000 28.03.2002 15886 Yiy 14 T3.804
511600576 150000 28.12.1999 8507 Yy 16 136,112

SBI Life Insurance

44018712808 350000 9.03.2011 S0000 Yiy 5 250,000
56003929804 450000 14.10.2011 45000 Yiy 4 180,000
BIRLA SUNLIFE INSURANCE
473374 2500000 28,01.2009 500000 3 700,000
ICICI PRUDENTIAL LIFE INSURANCE
6337789 100000 30.09.2007 20000 Yy B 160,000
AVIVA Life Insurance
NLS3066381 482500 14.08.2012 310000 Yhy 1 310,000
TOTAL Rs,
RITA VARMA (SPOLISE)
511503857 100000 18.03.2000 6860 iy 16 109.904
512307255 200000 28.03.2002 17227 ¥y 14 241,178
romaL
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Assets, values of i
DILIP VARMA
Advance 1o DLF Homes Aajapura Pvi.Lid. Tor
hooking of Apartment No.3,2nd Fioor, Unit No.MHGO23
in Maiden Heights, Bangalore.
Loan 1o k.G Ventures
Loan 1o Mr. Rafiv Jaiswal
TOTAL Rs.

RITA VARMA {SPOUSE)
Advence to DLF Homes Developers Ltd or
booking of Apartment No.M2F141 in "Express
Greens” Sector M-1A Manesar, Gurgaon
Losn 1o Mrs. Anlta Prakash
Loan 1o Mrs. Komeal Chadha
TOTAL Rs.

1,626,724

500,000
300,000

4,036,168

200,000
300,000

\"f\.‘
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ANNEXURE: Y

DILIP VARMA
DETAILS OF MOTOR VEHICLES
Wahindrs Scorpio Turbo 2.6
Registration no. BR-1AP 1407
Mk Mahindra & Mahindra
Year of Purchase 2004
Purchase Value 740,033
Approximate Current market valug 250,000
Toyots Fortuner 3.0 2WD MT
fegistration No. BRO1BVOOD2
Make Toyols
Year of Purchase 013
Purchase Value 2,224,163
Approximate Current market valug 1,500,000
TOTAL OF CURRENT MARKET VALUE Rs.
RITA VARMA (SPOUSE}
Maruti Car 8O0
Registration No. BPZf2
Make Maruti Udyog
Year of Purchase 2002
Purchase Value 50,000
Approvimate Current markst value 20,000
Eicher Tractor with Traller
Registration No. BR-10 9801
Make Eicher Tractor Lid
Year of purchase 2000
Purchase Value 210,420
Approximaie Current market value 75,000

Trailer Make
Purthase Value
Approximate Current market value

Escorts Tractor with Traller
Registration No. Tractof
Registration No. Trallor

wake - Tractor

Punchase Value

Approximate Current market value
Make - Trallor

Year of Purchase

Purchase Value

Approximate Current market value

Mathotra Cngineering Works
52,358
25,000

BR-1AK 2202
BR-16GA 1250
Escorts
3m9 897
200,000
Malhotrs Engineering Works

2008
H,m W
30,000 -

w



4)  Maruti 564 D0 MT{BSIV)

Registration No, BRO1AS-6336

Meke Marutl Suzukd India Ltd
Year of Purchase nne

Purchasze Value 726,084
Approximate Current market value 300,000

TOTAL OF CURRENT MARKET VALUE Rs. - W



I Jew B Valuzble thi

1w$ht {Gm) [Rate per 10 Gms

[Amoum |
ol 1 26950
RITA VARMA[SPOUSE}
Gold 1624 26,950 4,376 6RO
Rate per Kg
Sahver 2100 36,700 11,070
4,453,750 \J'
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Details of Immovalle assets
{Notes:-
1 Properties in joint ownership indicating the extent of joint ownership will 2lso have 1o be
2 Each land or bullding or apartiment should be mentloned separately In this format)

ANNEXURE: VIl

SN,

AresiTotal measurement in acres)

6/203,6{209, & 56
Khesrs(Plot

Nops. )82 30,395,099

4 Bigha, 7 Kattha, 1
Dhur

P = poutt
Location|s) Narkatiagan], West

Champaran, Bihar
Survey number(s) Khata Mos, 6277,

Whether inherited property (Yes or Noj YES
Date of purchase In case of self acquired propenty  [N.A.
Cost of Land {in case of purchasea)] at the time of NLA,
purchase
Any Invesiment on the land by way of Wil
development, construciion eic.
Approximate Current market value 10,000,000
(i} |Non-Agricuitural iand
a Locationis) Narkatiagan], West
Champaran, Bilar
Survey number(s) ¥hata Mo.6, Khesra (Plot
Nos.] 144M, 145M
Area {Total measurement in sg.f) 5 Kattha
Whether inherited property (Yes or No) YES
Oate of purchase in case of self acquired property  (NLA.
Cost of Land {in case of purchase] at the time of M.A
purchase
Any Investment on the land by way of il
development, construction etc.
Approximate Current markel value 10,000,000
b Locathon|s) Danapur, Paina
Survey numbern(s) khata No.GBZ Khesra
{Plot No.) 677,676
Area {Tolal messurement in 5g.f1.) 2 Kattha 13 Dhur
Whether inherited property (Yes or Noj 18]
Date of purchase in case of seif acquired property | 01.07.1588 & 06.06.1289
Cost of Land {in case of purchase) at the time of 71,547
purchase
Any Investment on the land by way of
development, construction etc. Mil
Approximate Cument market valug 10,000,000

Locationis) {Jeintly with Spouse|

Mainatand, West Champaran, Bihar

Wi
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Survey number(s) Khata No, 229, Khesra{Plot No.) 1237

Area {Totsl measurerment in sg.ft.) lkhata 12 dhur

Whether Inherited property [Yes or No) NO

Date of purchase in case of selfl acquired propery 09.06.1953

Cost of Land {in case of purchase) at the time of

purchase 30,000

Any Investmeant on the land by way of Nil

developmant, construction etc.

Approximate Curment markel value 1,000,000 1,000,000

Total Approximate Current market value 21,000,000 1,000,000
ES Location{z) (Jointly with Spouse) DLF Princeton Estate, Gurgaon, Haryana

Survey numbers) Apartment Mo, P2A-042, Wing A, 4th Floor and

Parking Space No. 280-02

Area {Total measurement in 5q.f1.) Not known

Built up Area (Total messurement In sg.fi.) 1153 5g.ft. super bullt up area

wWhether inherited property (Yes or No) NO

Date of purchase in case of self acquired properly 27/29.01.2004

Cost of property [in case of purchase) at the time of

purchase 1,311,760

Any Investment on the land by way of

development, construction etc. Nil

Approximate Current market value 3,000,000 | 3,000,000
b Locationis) [iointhy with Spouse)

Survey number(s) Apartment No. 5-20/8 FF-2 Bearing No.

5.20/8

Aren (Totel messurement in sg.ft.) 2841 sq. f1.

Built up Ares (Totzl measurement in sg.ft.) 1202 =q. fr.

Whether inherited property {Yes or Noj MO

Date of purchase in case of self acquired property 16/11/19496

Cast of property (in case of purchasa) at the time of

purchase 873,663

Any Investment on the lznd by way of

development, construction eic. il

Approximate Current market value 6,750,000 | 6,750,000
C Location{s) {lointhy with Spousa) DLF Qutab Enclave Complex, DLF City, Phase 111,

Villege: Nathupur, Tehsl 7, Distt: Gurgaon,
Haryana.

Survey number|s) Residential House No 25, Road Mo, T7-7, 1st

Area {Total measurement in so.f.)

Built up Area (Toral measurement in 5.1 1700 sa.1.

Whether inherited property (Yes or No) NO

Date of purchase in case of self acquired property 13/12/2011

Cost of property (in case of purchase] at the time of

purchase 5,186,751

D



Any Investment on the land by way of
development, construction etc.
Approximate Current market value

Nil

7,500,000 | 7,500,000

d Locatianis) (sointly with Spouse] Vipul Beimonte , Villsge: Wazirabad, Sector-53,
Teh, & Disti:Guigaon, Haryana
Survey number(s) Residential Flat No. 1801 locaied in Tower
No.09, on 18th Floor slong with Parking space
Mos.20UB & 21 UB
Area { Total measurement in sq.fi.) Mot known
Built up Area {Total measurement in 5.1 Super area of 3860.517 sq.f. and terrace ared
of 381.713 g ft.
Whether inherited property {Yes or No) NO
Date of purchase in case of self acquired property 11/10/2013
Cost of praperty {in case of purchase) at the time of
purchaze 20,988,000
Any Investment on the lend by way of -
development, construction etc.
Approsimate Current market value 10,500,000 10,500,000
2 Location(s) Praval Kunj,
Patliputra Colony,
Patna-800013
Survey number{s) Khata No. 123,
Khesra{Plot Ne.651
Aren (Total mersurement in sg.71) 5244 5q. ft.
Buitt up Area (Total measurament in sg.fL.) 3550 5q. ft.
Whether inherited property (Yes or No) YES
pate of purchase in case of self acguired property NLA.
Cost of property {in c2se of purchase) at the time of
purchase WA
Ay Investment on the land by way of
development, construction etc. hLA.
Approdmate Current market value 20,000,000
Total Approximate Current market value 27,750,000 47,750,000
{v} |Others{such as interestin property} il Nil
{vi} |Total of Current Market Value of (i} to (vjabove 58,750,000 48,750,000

b~
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1 Mame 58l
Amount outstanding 518,849
Mature of Loan Wehicle Loan
TOTAL
B) Others
1 Name Bihar Vidhan Sabha
Ampunt outstanding 140,000
Nature of Loan Vehicle Loan
ToL
Personal Loans
1 Name Mr Rk Chaudhary
Amount putstanding 140,000
Nature of Loan Personal Loan
2 Name Late Harihar Noth
Amount outstanding 500,000
Nature of Loan Personal Loan
3 Name Mr=. Nisha tha
Amount outstanding 132,000
Mature of Loan Personal Loan
A Name Mr Vankatesh Varma
Amount outstanding 11,300,000
Waure of Loan Personal Loan
5 Mame Mr sammridh Varma
Amount outstanding 1,200,000
Mature of Loan Personal Loan
6 Mame Mirs. Sarita Duggal
Amount putstanding 75,000
Nature of Loen Security Deposit
7 Name Mr. Amit Bhanti
Amount outstanding 210,000
Wature of Loan Security Deposit
3 Mame Mr. Suman Chadha
Amount outstanding 13,000,000
Advance against Aparment Mo 5-20/8 FF2
phase |11, DLF Outab Enclave, Nathupwr, Gurgaon,
Haryana
9 Mame Wrs Latmumni Devi .

Amount putstanding 200,000 '
Nature of Loan Advance against Land Sale W



10 Name
Amount outstanding
MNature of Loan

11 Name

Amount outstanding

TOTAL

GRAND TOTAL

[ mamon]

Mr. Jitender Kumar Rao and Mr Sandeep Kumar Rao
1,551,000
Advance against Land Sale
Mr Vijay Kumar Pandey
300,000
Advance againsi Lend Sale

n.my - o
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Gun Double Barrel
Gun Singhe Barrel
TOTAL Rs.

30,000

30,000
. 10,000
100000 [ 40,000 |

AR
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